NOTIFICATION

It is notified for the information of al authorities concerned and the public thet |,

............................................................................................................ (name & address)
............................................................................................................. holder of SSLC
Book NO..ceirirereree e with register NO..coiirere e
O et adso known as
................................................................ 1 U USPURPRRORRORRRRR (0 10 =
documents/Passport NO........ccoeoeerereneenereeeeeeeees dated.......coovirieieeiee
S U= o = | SR ST PRRTRORPRPR
is one and the same person. Hereafter, | will be known as
....................................................... only and will sign accordingly.

This change will come into effect in dl records rdated to me.
Place: {Signature & Name}

Date:



